(d) its effect on movement of Indian and Pakistan’s citizens to each other’s country?

THE MINISTER OF STATE N THE MINISTRY OF EXTERMNAL AFFAIRS
(SHRI E. AHAMED): (a) to (d) As per the Press Release of Government of Pakistan dated
November 2, 2011, it is understood that "the Pakistan Cabinet gave Ministry of Commerce the
mandate to take the process of normalisation forward, which would culminate in the observance
of Most Favoured Nation (MFN) principlein its true spirit" . Pakistan recognises that grant of MFN

status to India would held in expanding bilateral trade relations.
Progress on work on Chabahar port

358, SHRI SANJAY RAUT:
SHRI GOVINDRAO ADIK :

Will the Minister of EXTERNAL AFFAIRS be pleased to state:

(a) whether it is a fact that work on Chabahar port has nol progressed on desired lines
since 2003;

(b) whether the matter was discussed with the Foreign Minister of Iran during his visit to

India in Movember;
(c) ifso, the details thereof; and

(d) whetheritis afact that the Port is in the common interest of India, Iran, Alghanistan, as

well as Central Asia’?

THE MINISTER OF STATE N THE MINISTRY OF EXTERNAL AFFAIRS
(SHRIE. AHAMED): (&) Government of India has seen reports that Iran made some

progress on the work on Chabahar port since 2003.

(b) to (d) The then Foreign Minister of Iran Mr. Manouchehr Mottaki had visited India in
Movember 2009, Infrastructure projects like the Chabahar Port were discussed during his meeting
with External Affairs Minister. The implementation of this project would facilitate regional

connectivity and economic cooperation.
Indo-Bangladesh talks on border issue

1359, SHRI SHIVANAND TWARI:
SHRIRAMCHANDRA PRASAD SINGH

Will the Minister of EXTERMNAL AFFAIRS be pleased to state:

(a) whether it is a fact that the border-related disputes belween India and Bangladesh

have been resolved;

(b) ifs0, the reaction of Government in this regard;

TOriginal notice of the question was received in Hindi.
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